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INSURANCE'mULA JORY AN)) DEVEWPMENT 
AUillORllY 

NOTIFICATION 

Hyderabad, the 7th February, 201 3 

(Cancelling the License No. 2555 issued to Mr. Sukumal 
Kumar Choudhury, Surveyor and Loss Assessor) 

F. No. IRDA/Notification/7/65/2013 .-In exercise 
of the powers conferred by Sections:64UM,42D and 114A 
of the Insurance Act, 193 8 ( 4 of I 938), read with Section 14 
( l) o f the Insuran ce Regulatory and Development 
Authority Act ( 41 of 1999) and Regulations of Licensing, 
Professiona l requirements and Code of Conduct of 
Insurance Surveyors and Loss Assessors Regulations, 
2000, Authority vide its order No. IRDA/ORD/LC/206/08/ 
2012 dated 7th August, 2012 has passed speaking order for 
cancelling the License No.SLA-2555/2008-20 13, with 
immediate effect, of Mr. Sukumal Kumar Chaudhary, 
Surveyor and Loss Assessor. 



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART lll-S1,c. 4] 

The said order No. IRDA/ORD/LC/206/08/2012, 
dated 7th August, 20 I 2 has been communicated by the 
due process of law to Shri Sukumal Kumar Chaudhary at 
his address: 49, Joymoti Nagar, Pandu, Guwahati, Assam 
vide Authority's letter No. IRDA/Surv. Dept/SLA-2555, 
dated 6-9-2012 duly signed by the Competent Authority 
and is also placed for public information on the Authority's 

website i.e. www.irda.gov.in. 

This notification is issued in public interest in terms 
of requirement of the law contained in sub-section 7 of 
Section 64UM oflnsuranceAct, I 938 (4 of 1938). 

J. HARi NARAYAN, Chairman 
[ADVT. III/4/Exty./161/12) 
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